IN THE NATION

In the matter of’

AL COMPANY LAW TRIBUNAL

COURT NO. IV, NEW DELHL

Appeal No. 531 /252/ND/2018

Guru Nanak Fabrics Pvt. Ltd.

Vs.

Registrar of Companies
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Order delivered on 04.07.2018
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Secretary to file fur

ther documents in support of

filed reply. The Income Tax has already served
the reply to the appellant and copy filed with a Bench is awaited.

For further consideration on 31.07.2018.
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